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SUPREMECOURTOF I ND
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. M K HANJURA

UPON hearing the counsel

VERSUS

Vi neet Kumar, Adv.
Kai | ash Chand, Adv.

Raj eev Dubey, Adv.

Vi nay Garg, Adv.

ORDER

as | ast chance is gi ven

1A
Cvil Appeal No(s). 105/ 2013
M S SHYAM BI Rl WORKS LTD.
)
COWR. OF TRADE TAX UP
s)
(with interimrelief and office report)
Date : 01/10/2015 This appeal was called on for hearing today.
For Appell ant(s) M.
Dr.
For Respondent (s) M.
M.
Four weeks time,
| ear ned

counsel for the appellant to conply with the terns of the order

dated 24.7.2015 of this Court.

Li st again on 11.12.2015.
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